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Water Resources Department

From o] :_

Er.K. Asokan M.Tech., \/¥ he Member Secretary, - _
Chief Engineer, WRD., Chennai Metropqlitan Development Authority,
Chennai Region, No.1, Gandhi lrwgn Road,

Chepauk, Chennai - 5. Egmore, Chennai - 600 008,

Letter.No.DB / T5(3) / F- 86078891 1VaradaraiaguramEramaivur’l 007812023/
dated. 07.12.2023 -

1C, 2A & 2B1, 446/1B, 1C1, 2B1 & 2B2A, 454/1A1 & 1B1, 455/1A, 463/1A &
2A, 484/1A2B, 1A3A, 1A3B, 2 & 3A, 465/1, 2. 3,4 &5, 466/1A, 46711, 468/1 &
2, 469/1, 2, 3, 6 & 7, 4T0MA, 2A & 2B, 472/2A2 & 2B of Varadharajapuram

Erumaiyur village, Kundrathur taluk, Kancheepuram district, Kundrathyr

Panchayat union limit — specific remarks along with NOC on Inundation point of
view —issued — regarding. -

Ref: 1.The Member Secretary, Chennai Metropolitan Development Authority,
Chennai-8's letter No.Layout - 1/ 0267 / 2023-1 /09.10.2023.

dedededed sk

4, 3,4 &5, 466/1A,
46711, 468/1 & 2, 489/1, 2, 3,6 & 7, 470M1A, 2A & 2B, 4721272 & 2B of

Varadharajapuram village and S.No.148/4B, 149/4A, 150/4B81 150/5B1, 13A & 14

and 151/2 of Erumaiyur village, Kundrathur taluk, Kancheepuram district, Kundrathur

Panchayat union fimit in favour of M/s Kishkinta
Represented by its Authorised signatory Me.Dega
M/s.Vees Properties Ltd, No.36/1, Gandhi
Chennai - 600 085.

The proposed site was ins
taken from the Crest level (+)

damaged condition) across

Land Development pyt Ltd,
Srinivasalu GPA on behalf of
Mandapam Main Road, Kotturpuram,

pected by the field officers and the field levels were
11.920m of existing old Subulakshmi Anicut (
Adyar river in Varadarajapuram vil

at present

adjacent to the
/i 2]2.5
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applicant site on Southern side. The above site is surrounded by vacant plots & lang
on West & South, Kishkinta Amusement park and vacant lands on East and
Tambaram - Dhargas (Erumaiyur) road on Northern side having level as
(+).14.745m, further Vandalur — Minjur ORR on East about 450m away from the site
having level as (+).15.600m, Erumaiyur tank located on North-Western side of the
site about 220m away from site having its FTL as (+).18.260m and MWL as
(+).18.875m. The existing field teerain found to be slope towards West to East
direction and these lands are classified as Wet lands as per Revenue records and
these lands are ayacut lands feeding from Somangalam Maduvy..~

Condition of Adayar River in 2015 floods - |

Due to heavy rains in Chennai, Chengalpattu, Kancheepuram & Thiruvallur
districts during the North East Monsoon, the months of November and December
2015, particularly single day (i.e. 01.12.2015) rainfall of 479 mm was recorded. In
Chembarambakkam Tank, Adayar River encountered a heavy flow from 01.12.2015 to
05.12.2015 to the tune of morethan 45000 Cusecs near above said land on
02.12.2015. the unprecedented rainfall with a return period of more than the 100
years.

Due to occurrence of heavy intensity of rainfall occurred in the entire catchment

area of Adayar basin resulting in breaching of many major and small tanks. The
urbanized catchment area resulting with radical chan

coefficient of runoff in turn increased flood inflow in to t

ge of land use and increased
he tanks and streams. Hydraulic

inefficiency of the river course and micro & macro drains due deposition (siltation),

accreditation (erosion) and constrains due to encroachments of various for
these conditions, the Maximum Flood Level (MFL) near the site under refe
the 02.12.2015 floods was assessed (+) 15.800 MSL as wel
Present condition of Adayar River

ms. Due to
rence during
{ as the Adyar river MEL

The Adayar river had been widened, de-silted and evicted the encroachments in

water flow area, providing adequate inlet arrangements wherever necessary under

CRRT project. In addition to, the Government has issued a G.O. No. (4D) No.7 dated
17.10.2016, G.O. No (MS) No.55 dated 19.02.2021 & G.0. on 19.04.2022 for widening

de-silting and Standardization of Adayar river and its tributaries, providing Inlet

arrangements and retaining wall, in the Adyar River from Adhanur Tank surplus to
Manapakkam Check Dam and Kancheepuram distri

ct regardip Long term flood
mitigation project. - oﬁ%/u&/ 23
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a& minimum level of 0.60m above the Maximum flood level
applicant site must be raised at the level of (

also, the entire site must be at the minimum leve| of {+
inundation in future.

In this project, the maximum flood level of the Adyar river is reduced
(+)15.200m as well as nearby site.
applicant site safe against

To overcome any possibility of inundation, the
be raised to a minimum level of (+)16.800m (
(+)11.920m of existing old Subulakshmi

Varadarajapuram village adjacent to the applicant site on
applicant existing field level varies

filling of the applicant site requires from 1.37 to 1.96m

3

[&

into
Due to these circumstances, to project the
any inundation in the near future, the site must be raised to
of Adayar River. Hence, the
+) 16.200m + 0.60m = {(+)15.800m. Ang

) 15.800 m in order to avoid any

ground level of the site should
l.e.,)above 3.88m Crest top level
Anicut  across Adyar river in
Southern side. The
+).14.430m and depth of

above the existing ground

from (+).13.840m to (

level, so as to avoid inundation. Hence, the applicant is suggested not to have
regular habitation below MFL -

To ascertain

the gravity of inundation of the said Land, corresponding field

levels of the adjoining lands were taken and furnished as detailed below:

F‘“‘T‘
Si. |Field
No. | Survey
 Number
1. | 3521
sz_fj"‘ﬁéﬂ?&i“
3. | 353/1B2
4 | 353728
5 | 49
6. | 4141A
7. | 415/1A71B
8. | 415/1A28
9. | 415/1A38 |
10, | 415/1A4B
11, | 415/1A88
12. | 415/1A8B |
13. | 4153
14, | 416HA
15, | 416/2A18 ]
75": 416/2A2A "

CAMERIRO7 S oatfaccjopisranerunciyar

L . Reqz;ired height of filling with respect tom
EX'S“"Q Field the Existing level
Level inm - — S—
. _ Requivjed}evel inm __Height Filling in m
) {(+)13. 840 196 B
(+)13.900 (5800 1.90
(+)13.970 1.83
(+)14.210 1.59
(+)15.800

et -—-——————-—-....-—__._*..-«—_.__._.,__
(+)14.290 1.51

—_— . FE 2




17. | 41818 | T T

18 | 41828 | (+)14.310 1.49

19, | 218738 -

2 5 oy X

22 | 420 | T———— T 192

23 BT (+)13.880

24. | 44411A I B T

25. | 444AF |

26, | 444i2A71

| 27 | 4442818 |

| 28. | 44472B2 (+)14.150 165

29, | 444/2B3

30, | 44412A5A7

| 31, | 444/2A5h5

| 32, | 4442558 ] o

3 | wasnar | I o

34. | a45/1p0 |

35 | 445113 |

36, | 4451170 |

37, | 4451187 |

N?MQ%HBZB ﬂ (+)14.270 1.53

| 39, | 4451820 |

40, | 4451820

| 41, | 445/1C | (+)15.800

42. | a45pp

:E 445/281 4 .

44. | 4461B

45, | 446101

PV (+)13.980 1.82

46. | 446/281

47 | 44612828 |

a8 | asaraq | T

49, | 4541181 (+)14.060 174
oleo ] esma] | L szl

z::n.n,wnm:'rt’..m&;aqj:pumrfam;,w
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51. | 46311A ]
(+)14.350 1.45
52. | 483PA
53. | 464/1A28 | i -
| 54, | 46411A3A |
55 | 464/1A3B (+)14.210 1.59
56 | 464/
57 | 464/3p
58 465/1 1T o ]
59 465/2
| 60 | 458 | (14420 1,68
61 46514
62 465/5
| ﬁ _ﬁG/‘!A (+)13.980 ‘“_»-“?é“Z'~ MMMMM
64 | 467/ (+)14.050 1.75
65 468/1 T
o T ams—  (13.920 1.88
A —— (+)15.800 H— 7
68 | 46972
69 | Z@Ej (+)14.030 1.77
70 469/6
71 | ae9i7
72 | 470MA B T
;E“m@\ﬂ: (+)13.890 1.91
74 470/28
75 | 472pAs | T
BN J (+)13.940 1.86
wwwwwwww o Erumaiy;: \;i—i.l.;g—}.é_— T .
77 | M4eMB | R e
”%*mamm (+)14.430 1.37
79 | s0iBYT | 1 e———
15075 }
%?“‘ 12211;“ (+)14.150 15.800 169
82 | 150014 ]
L Y Jdauyh? 174
L 220
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Based on the available Revenue records as much as considering the
prevailing site conditions, necessary technical opinion along with NOC on inundation
point of view for the planning permission for the Layout of house sites in S.No.352/1,
353/1A2, 1B2 & 2B, 41211, 41411A, 415/1A1B, 1A2B, 1A3B, 1A4B, 1A5B, 1A6B & 3,
416/1A, 2A1B & 2A2A, 418/1B, 2B & 3B, 419/1 & 2A, 420/1, 42111, 444/1A, 1F, 2A1,
2B1B, 2B2, 2B3, 2A5A1 2A5A2 & 2A5B, 445/1A1, 1A2, 1A3, 1A4, 1B1, 1B2B,
1B2C, 1B2D, 1C, 2A & 2B1, 446/1B, 1C1, 2B1 & 2B2A, 454/1A1 & 1B1, 455M1A,
463/1A & 2A, 464/1A2B, 1A3A, 1A3B, 2 & 3A, 465/1, 2, 3,4 & 5, 466/1A, 467/1,
468/1 & 2, 469/1, 2, 3,6 &7, 470/1A, 2A & 2B, 472/2A2 & 2B of Varadharajapuram
village and S.No.148/4B, 149/4A, 150/4B1, 150/5B1, 13A & 14 and 151/2 of
Erumaiyur village, Kundrathur taluk, Kancheepuram‘district, Kundrathur Panchayat
union limit in favour of M/s.Kishkinta Land Development Pvt Lid, Represented by its
Authorised signatory Me.Dega Srinivasalu GPA on behalf of M/s.Vees Properties Lid,
No.36/1, Gandhi Mandapam Main Road, Kotturpuram, Chennai — 600 085 is hereby
issued to Chennai Metropolitan Development Authority subject to the following
conditions and technical suggestion, besides as any other Man
statutory permission from any other organization or department for the consideration
of planning permission by CMDA. ~
Conditions
1.

datory clearance of

The applicant’s land should be filled with earth with proper compaction to the
level of (+)15.800m to protect the site from inundation during floods. The process of
earth filling and compaction should be done in layers of not more than 0.30m depth
to achieve the required degree of compaction for an
1.37m to 1.96m depending upon the existing field levels and the existing applicant
tand should be raised fo a level of (+)15.800m (ie.,)above 3.88m Crest fop level
(+)11.920m of existing old Subulakshmi Anicut  across Adyar
Varadarajapuram village adjacent to the applicant site on Southe
inundation from River Adyar during the heavy rains. The entire pave
not be less than (+)15.800m as tabulated and re
be below the MFL.

2.

average filling varying from

river in
m side. to avoid
ment level should
gular habitation purpose should not

The applicant should clearly demarcate the boundary of their land before
commencement of any developmental activities in the
authorities and WRD authorities.
measurement

presence of Revenue
The applicant should also maintain  the
of the Revenue records without any encroachments and should be
maintained as per Revenue records (FMB). W/{»} 13
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The permission granted to the applicants, should not be altered / modified /

+ged to any others. Based on the records submitted by the applicants, the

permission is granted. If any documents seem to be fake / manipulated / fabricated,

in future the above permission will be cancelled without any correspondence. Hence,
the applicants are solely responsible of genuinety of the documents submitted.

4. The WRD officers should be allowed to inspect the site at any time, during

execution and thereafter, if necessary. Advance intimation should be given to the

WRD officers concerned before commencement of work.

5. The applicants should abide by the rules and regulation of the WRD from time

to time. The applicants should also abide court of law of both State & Central
Government from time to time.

6. WRD is giving opinion only in connection with the inundation aspect and does

not deliver any rights to the applicants to encroach the WRD / Government Lands /
channel. The NOC for this site from the WRD is purely issued on the basis of
inundation point of view. «~

Technical Suggestions

(@). The applicants should prepare the layout proposal by considering the suitable

internal storm water drainage network drain as micro drain of suitable size as per

prevailing site conditions within the site’ The same should be connected to the local

drain / channel, rainwater harvesting, roads with road side drain and sewerage
treatment and its disposal and garbages / debris and other solid waste management
as per norms in existence within the applicants’ land according to existing rules in
force and should get proper approval from competent authority without fail.

The sewage or any unhygienic drainage (Treated or Untreated) should not be
let into drain / channel / course at any cost and the debris and other materials should
not be dumped into the drain / surplus course obstructing free flow of water. The

applicants should make drainage network, at their own cost and the same is to be

connected to natural storm water drainage / channel. There should not be any

hindrance to the free flow of internal drain to downstream.

b).  The applicant should provide necessary setback distance within the site as per

site condition as per the norms in existence and as per the rules in force of CMDA

{as per the circular issued by the office of the Commissioner of Town & Country

Planning, Chennai-2 vide Roc. No. 4367 / 2019 — BA2 / Dated: 13.03.2019)

during
development and there should not be any construction activities in the setback

areas

2dd
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in future also. The CMDA should issue completion certificate only after obtaining
completion certificate NOC from WRD.

(c). -The applicants’ fands are seems to be Ryotwari land which would be classified
as Wet lands. Hence, these lands are to be converted into other zone from the
agricultural zone by the competent authority. The applicants should get clearance
certificate for this site from the Revenue department to make sure that the site is not
an encroached property from the water body as well as confirming this proposed site
boundaries,

(d). The Sewage water from the applicants’ land should not let into the drain and
for the disposal of the sewage water, suitable arrangements should be made for the
same by the applicants, and as well as the consfruction materials / debris / garbages
should not be dumped into the River / Erj / Channel / Pond at any cost.

At any cost, sewage / sullage should not be let into River / Eri / Channel /
Pond, and the garbages, debris and construction materials should not be dumped
into the River / Erj / Channel / Pond restricting the free flow of water.

The owner of the document received from the applicants in respect to the
ownership is purely of applicants’ responsibility and it is only for reference purpose to
this department. The legal validity of this document should be verified by the
Development / Revenue authorities. The specific remarks on inundation are purely
issued on technical grounds in respect to the physical location of land.

Failing to comply with any of the above conditions, WRD reserves rights to

withdraw the Technical opinion on inundation point of view to the above proposed

site and in event, the applicants shall not be eligible for any compensation

whatsoever and as well as legal entity. 29
for ChiefEn nt%;’, y\ﬁéb.,
5

Chennai Region, Chennai ~
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Original Application No. 53 of
2025

IN THE MATTER OF:
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Versus
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ORS. ...RESPONDENTS
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